BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 512 OF 2024

IN THE MATTER OF:

I“IIews item titled "Irrigation dept files case against Noida villagers for dumping waste in
Hindon" appearing in The Hindustan Times dated 12.03.2024

MEMO OF PARTIES

Mews item titled "Irrigation dept files case against Noida villagers for dumping waste in

lﬁindon" appearing in The Hindustan Times dated 12.03.2024

VERSUS

1. Uttar Pradesh Pollution Control Board,
Through its Member Secretary,
Building. No. TC-12V, Vibhuti Khand,
Gomti Nagar, Lucknow- 226 010
Email: ms@uppcb.in (Respondent No. 1)

2. Central Pollution Control Board,

Through its Member Secretary,

Parivesh Bhawan, East Arjun Nagar,

Delhi 110 032,

Email: mscb.cpcb@nic.in (Respondent No. 2)

3. District Magistrate, Noida (G.B Nagar),
Room No 133, Collectorate, Surajpur, Greater Noida,

Email: dmgbn@nic.in. (Respondent No.3)



